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Shri Paras Chhaganlal itaria, 	 •. Applicant. 

v/s. 

Asst. Station Director, 
All India Radio, 
Ma ka rpu ra, 
B a rod a. 

Station Director, 
All In6ia Radio, 
Navrang-ou ra, 
Ahrnedabad- 380 009. 

Deouty Director 13enieral, 
All India Radio, 

kashwani Bhavan, 
Op. Churchgate Railway, 
Station, 
Borrdcay- 400 020. 	 .. Respondents 

ORAL JUDGMEiTT --------------- 

O.A. :To. 220 of 1992 

Date: 12.5.1992. 

Per: Hon'ble Mr. R.C. Ehatt) 	Mer±er (J) 

Mr. R.1'i. Vin learned advocate for the aoolicant 
\$L/) 

is present. Mr. Akil i3reshi wa4&e notice and appears for 

the respondents 

After aroui-rents
/ 	

Mr. Vin learned advocated for 

the applicant wants to withdraw this O.A. at this Stage 

under the instnction of his client who is present in the 

Court. Permission granted. Aoolication is disposed of 

accordingly at the admission stage. 

(R.C. Ehatt) 
Methber (J) 


